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(Brief summary of proceedings)



            Friday 4th April 2008/ Chaitra 15, 1930(Saka)

No. 103

2.01 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.02 P.M
	The House congratulated Shri Jai Bhagwan Aggarwal, Hon’ble Member on his birth day.



	2.
	2.04 P.M
	Question Hour: Starred questions No. 241 to 244, 246 were asked and replied. Replies to starred questions No.245, 247 to 260 and un-starred questions No332 to 340 were placed on the table. 



	3.
	3.01 P.M
	Special  Mention (Rule 280): Following Members  raised matters under Rule 280 :

1. Shri Mange Ram Garg

2. Shri Moti Lal Sodhi

3. Shri Karan Singh Tanwar

4. Shri Veer Singh Dhingan

5. Shri Bheeshm Sharma (Minister of Transport intervened).

6. Shri Kulwant Rana

7. Shri  Mohan Singh Bisht

8. Shri O.P.Babber

9. Shri Surinder Pal Singh (Minister of Development intervened).

10. Shri S.P.Ratawal


	4.
	3.44 P.M
	Some Members raised the issue of enhancement of compensation for farmers and caused disturbance in the proceedings of the House.

Members of Ruling & Opposition Party objected the remarks made by Shri Jai Kishan against the Chair and requested the Chair to take action against the Member.

The Chair stated that the records will be examined and action will be taken accordingly.

Later Shri Jai Kishan also apologized.

	5.
	 3.55 P.M
	Private Members Resolutions :

1. Shri O.P.Babber moved the following resolution:

“That this House resolves that keeping in view the rise in price of building material and cost of labour, MLA fund be increased from the two crores to four crores.”

The following members participated in debate:

1. Shri Tarvinder Singh Marwah

2. Shri Kulwant Rana



	
	
	Minister of Development replied to the debate.

Resolution was put to vote and rejected.



	6.
	 4.07 P.M
	2.Shri Tarvinder Singh Marwah moved the following resolution:

“That this House resolves that for reducing pollution in Delhi, plastic bags be completely prohibited and use of crackers in various functions be completely banned and the prevailing law in this regard be imposed strictly.”

The following members participated in debate:

        1.Prof.(Smt.) Kiran Walia

        2. Shri Ramesh Bidhuri



	7.
	 4.25 P.M
	Chief Minister replied to the debate.

Shri Tarvinder Singh Marwah was requested to withdraw his resolution and the same was withdrawn with the permission of the House.

	8.
	4.34 P.M


	The Hon’ble Speaker, thanked all the members of the House and also officers/officials of the Assembly Secretariat, Officers of the Delhi Government and other agencies like PWD(Civil/Electrical/Horticultures), Delhi Pollice, CISF, Delhi Fire Service, Security including Special Branch and Print &  Electronic Media for their co-operation in smooth conduct of the Session.

	9.
	4.35 P.M
	House was adjourned sine-die.

National Anthem- Jan-Gan-Man.
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